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RESTORATION OF RELIGIOUS PLACES 
BILL· 
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MR. CHAIRMAN . The question is : 
"Tbat leave be granted to introduce a 

Bill to provide Cor restoration oC religious 
places under illegal occupation to tbeir 
legal claimants." 

Tire motion was adopted. 
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CONSTITUTION (AMENDMENT) BILL * 
(Sabsllt.tlon of Article 155 and Amendmeat 

or Article 156, etc.) 

SHRI S. S. KOTHARI (Mandsaur): I 
brg to mow: for leave to introduce a Bill 
Curther to amend tbe Constitution of India. 

MR. CHAIRMAN: Tbe question is : 
''That leave be granted to introduce a 

Bill Curtber to amend the Constitution of 
Iodia." 

The motion was adopted. 

Shri S. S. Kotbari: I introduce I he 
Bill. 

MR. CHAIRMAN: Shri Sheo Narain-
absent. Shri Madhu Limaye. 

CODE OF CRIMINAL PROCEDURE 
(AMENDMENT) BILL· 

(Sah.lltation of Chapter XI and 
SectloD 144) 
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MR. CHAIRMAN: The question is : 
"Tbat leave be granted to introduce a 

Bill rurtber to amend the Code of 
CrIminal Procedure, 1898." 

The motion IIItU adopted. 

CONSTITUTION (AMENDMENT) BILL· 

(AmelNlmenl or Article 114) 

SHRI P. K. DEO (Kalabaodi): I beg to 
move for leave to introduce a Bill funher to 
amend tbe Constitution of India. 

MR. CHAIRMAN: The question is : 
"Tbat leave be granted to introduce 

a Bill further to amend the Constitution 
of India." 

The motion was adopft!d. 

SHRI P. K. DEO: I introduce tbe 
Bill. 

RE: DEATH OF SHRI LAL BAHADUR 
SHASTRI 
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16.21 ...... 

CONSTITUTION (AMENDMENT) 
BILL-(Co"td. ) 

(Ameadmeut or ArtIcles 330 oud 332) 
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